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C. A No. 3299 OF 2000
| TEM No. 4 Court No. 4 SECTI ON XV
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
I.A-No.4 in Civil Appeal No.3299/2000
M'S. | NDI AN RAI LWAY CONSTRUCTI ON CO. LTD. Appel | ant (s)
VERSUS
AJAY KUVAR Respondent (s)
( Appln(s). for intervention)
Date : 15/04/2002 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE V. N. KHARE
HON BLE MR, JUSTI CE ASHOK BHAN

For Appellant (s) M. Mikul Rohtagi, ASG
M. Saurabh M shra, Adv.
Ms. Suruchi Aggarwal , Adv.
M. J.P. Pandey, Adv.
For Respondent (s) M. S. Ganesh, Adv. for
M. V. Shekhar, Adv.
M. K. R Nagaraja, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
........ T e N
SP2
List this application at the time of hearing of
t he appeal .
. SP1
(Neel am Kawat r a) (S. Krishnan)
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